NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
FARIDKOT HOUSE, COPERNICUS MARG
NEW DELHI- 110001

ORIGINAL APPLICATION NO. 536/2024

Sub: News item titled “Waste to energy: Smokescreen or solution?” appearing in the
Indian Development Review dated: 27.03.2024.

MEMO OF PARTIES

1. Central Pollution Control Board, Through its Member Secretary,
Parivesh Bhawan, East Arjun Nagar, Delhi-110032, W ')
(011-22303655, 43102207, msch.cpcb@nic.in ) S \2«}‘“‘“ o

2. Ministry of Forest Environmnet and Climate Change, Through its Secretary,

Indira Paryavaran Bhawan, Jorbagh Road, New Delhi-1 10003, \h 9.)
(011-20819308, secy-moefi@nic.in ) Wi s C R”)‘""‘""“ i

3. National Environmental Engineering Research Institute, Through its Director,
Nehru Marg, Nagpur-440020,

\b.3)
(0712-2249999, director@neeri.res.in, dz@neeri.res.in) ik C f“”)ﬂpw ‘

4. Indian Institute of Technology, New Delhi, Through its Director,
Hauz Khas, New Delhi-1 10016,

Y
(011-26597135, director@admin.iitd.ac.in ) ol f f’?w kb )

5. Indian Institute of Technology, Mumbai, Through its Director,
IIT Bombay, Powai, Mumbai-400076,
(022-25722545, director@jitb.ac.in )
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